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him, will call him D. C. Sharma. 
When I have to call the other gentle-
man, I will call him Sharma. 

Shri D. C. Sharma: I accept your 
ruling. 

May I know what percentage of the 
outlay on this plant approximately will 
be met out of our indigenous resources, 
~  what percentage We will have to 
get from forl'ign resources? 

Shri C. Subramaniam: It is rather 
difficult to make an estimate. Apart 
from equipment, other things could be 
done indigenously. Roughly 30-35 
per cent of the equipment could be 
fabricated in India. 

Shri p. Venkatasubbaiah: May I 
know whether the ~  feels confi-
dent that after comtructing the Bokaro 
steel plant with internal resources Wt 
can go ahead with other steel 1~ iI. 
the Fourth Plan? 

Shri C. Subramaniam: Yes, Sir, 
that is our plan. to reach a target of 
18 million tons of ingot steel by the 
end of the Fourth Plan. 

Shri P. C. Borooah: May I know 
whether US collaboration for any spe-
cific part of the Bokaro plant is ruled 
out? 

Shrl C. SubralDllDlam: I do not ex-
pect it because it has been made clear 
that aid will not be available for 
Bokaro plant. 
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Shri DaJi: In view of the fact that 
the Minister just now accepted that 
there were some private interests who 
worked against the scheme, I would 
like to know whether Goveru"ment has 
found out who those interests were 
and how it was possible for them to 
work in a foreign country again!t 
national interests and also if any 
action is contemplated against them! 

Shri C. Subramaniam: The name of 
one particular individual has come tCil 
our notice but I am trying to find out 
whether it was an individual affair or 
somebody E'lse also was behind that. 

Fertilizer Project at Durppur 
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Will the Minister of Steel. Mill .. 
and Heavy Engineering bE' pleased to 
state: 

(a) whether it ~ a fact that a ferti-
lizer project has been approved tor 
implementation at Durgapur durin, 
the current Plan period by the Ferti-
lizer Corporation of India; and 

(b) if so, the main features thereot? 
The Deputy MJDIster in the MiDi!-

try of Steel, Mines and Heavy ~
neering (Sbrl P. C. Seth!l): (a) and 
(b). No, Sir; the fact is that a ferti-
lizer project was approved for Imple-
mentation at Durgapur by a private 
company proposed to be formed for 
the purpose, with minority participa-
tion by the Government of WeN 
Bengal. The project which was SPOII-
sored by the Government of Welt 
Bengal, was based on the utilisation of 
surplus gases from the Durgapore 
Coke Ovens as feedstock and envisag-
ed the production of 400 tons of Urea 
per day. For various reasons the 
State Government were- unable to 
implement the project and have nOw 
asked the Government of IncUa to 1M 
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it implemented by the Fertilizer 
Corporation of India Limited. 

Shri S. C. Samanta: What is the 
final decision of the Central Govern-
ment in this matter? 

The Minister of Steel, Mines and 
Heavy Engineering (Shri C. Subra-
maniam): No final decision has yet 
been taken. 

Shri S. C. Samanta: Is it not a fact 
that most raw materials will be avail-
abl" there and is the Government 
going to take an early decision in the 
matter? 

Shri C. Subramaniam: Originally 
the raw material was expected to be 
coke-oven gas available there but it 
is found now thftt gas will not be 
available. Therefore, other raw mate-

~ which could be used are coal or 
naphtha. We arc making an assess-
ment of their availability and shall 
consider where it can best be located. 
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Shri C. Subramaniam: My colleague 
Shri Hamayun Kabir will soon take a 
decision, I hope. 

Shri Subodh Hansda: If the privdte 
partly has failed to implement this 
project, may I know whether the 
licence will be cancelled? 

Shri C. Subramaniam: They have 
now given up the licence and have 
asked the Government to take it up. 

Shri S. M. Banerjee: I would like to 
know whether th,' West Bengal Gov-
ernment hao failed to take a deCIsion 
on this fertiliser plant or they expres-
sed certain inabilities or whether they 
desired that the Centre should come 
to their !,('SCllP in some matter. What 
is the correct pOsitiOJl? 

Shri C. Sllbramaaiam: It Willi 
.~ 4 that WNt Ben,al Govera-

ment will be a minority partiCipant 
in this project. Therefore thcy have 
now written to us that it should be 
taken up lI\ the public sector by the 
Central Government and that is under 
consideration. 

Shrimati Renu Chakravartty: Now 
that there has been a failure on the 
part of the privnte "ector, may I know 
whether there is collaboration in the 
equity participation between the West 
Bengal Government and the Central 
Government? 

Shri C. Subramaniam: No; they 
",ant this to be taken up as a project 
of th" Fertilizer Corporation. 

Shri K. C. Pant: May I know why 
the coke oven gas which was expected 
to be .urplus i. not available? Wai 
it an error in calculation vr has any 
of it been utilised elsewhere? 

Shri C. Subramanlam: It looks like 
it: it is an error in calculation. 

Shrimati Savitri Nigam: What action 
is taken against those companies whie!> 
take the licence and delay the pro-
duction and caus(· a lot of difficultie. 
to the Government? What particular 
action i. being taken? 

Shri C. Subramaniam: We cancel 
the licence and perhap. when they 
apply tor further licences we may 
take this into consideration. 

Shri Venkatasabbaiah: Is it a fact 
that coke oven gas is being utilised 
for manufacturing naphtha, and it i. 
not being utilised at present because 
the demand for naphtha is not there 
and it is actually not working? 

Shrl C. Sabraman'iam: Coke ovea 
gas is different from naphtha. Coke 
oven gas is not available, and thpre-
fore we are considering wheth(·r it 
should be coal-based or naphtha-based. 

Jllte Purchasing Centres 
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